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CENTRAL ADMINISTRAT IVE TRIBUN&K/EEE:>

PRINCIPAL BENCH
NEW DELHI

CoP. ND. 7371995
. in
D.A. WUe 2566/1990

New Delhi this the 11th day of October, 1995. .
HON'BLE SHRI No Ve KRISHNAN, ACTING CHAIRMAN
HON'BLE 5MT. LAKSHMI SuAMINATHAN, FEﬂBER,(J)
Tara Singh,
Retd.. C & U Supdt,,

R/D 4/9 Lal Quarters, -
Krishpa Nagar, Uslhi, evs ANpplicant

{ None for the applicant )
-Yersus=

Te S5hri V. K. Aggarual,

General Manager,

Northern Railuay,

Baroda House, Ney Delhi,
2, Shri S. . Aggaryal,
ODivisional Railuyay Manager,
Northern Railyay,
Bikaner. ++s Respondents

( By Shri R, L. Dhauwan, Advocate )

OR DER (ORAL)

Hon'ble Shri N. Ve Krishpan, Act. Chairman i=-
Respondents havélfiled their reply. No
rejoinder has been filed though the lgarned counsel
for the applicant yas given time on 22.9,1995 for
this purpose. The reply reveals that tha»order of

the Tribunal has been complied with.

2 Notice of contempt is discharged. (thg‘/——
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{ Smt, Lakshmi Swaminathan ) { No Vo ﬁ%ﬁéﬁggza@/f

Member (3) ~ Acting Lhairman



